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RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL

Cvil Appeal No(s). 99/2014

JUSTICE G K. MATHUR (RETD.) Appel | ant (s)
VERSUS
COW SSI ONER OF | NCOVE TAX, MEERUT & ANR Respondent ('s)
Date : 08/08/2016 This appeal was called on for hearing today.
For Appellant(s)
M Pradeep Kunmar Mat hur, Adv.
Ms. Laxmi Arvind, Adv.

For Respondent (s)
Ms. Anil Katiyar, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
Last opportunity of t wo weeks is grant ed for filing
af fidavit of valuation.
Respondents are duly represented.
Li st again on 23.9. 2016.
( PAWAN DEV KOTWAL)
Regi strar



